FORM A

PUBLIC ANNOUNCEMENT
{Regulation 14 of the insolvency and Bankruptcy Board of inga
{Voiuntary Lagudation Process) Regudations, 2017)

FOR THE ATTERTION OF THE STAKEHOLDERS OF DAFATER CONSULTANTS PRIVATE LIMITED

ADCRESS, TELEPHONE
NUMBER AND THE
REGISTRATION NUMBER
OF THE LIQUIDATOR

1 | NAME OF CORPORATE PERSON| Dafater Consultants Private Limited
2 | DATE OF INCORPORATION OF | 171012014
CORPORATE PERSON
3 | AUTHORITY UNDER WHICH Roc-Pung
CORPORATE PERSON 8
INCCRPORATED | REGISTERED
4 | CORPORATE ICENTITY NUMBER ! | UT4900PN2014PTC 150236
LIMITED LIABILITY IDENTITY
NUMBER OF CORPURATE PERSCH
5 | ADDRESS OF THE REGISTERED | indraprasth B wing FL.501,
OFFICE AND PRINCIPAL OFFICE | Kalyan: NagarS No 21126
(IF ANY} OF CORPORATE PERSON] Pune 411006
£ | LIQUIDATION COMMENCEMENT | & June 2022
DATE OF CORPORATE PERSON
7 | NAME ADORESS EMAIL Stnil Gasanan Nanad

Clo KANJ and Assaoates Company Seorelanss
34 Ashwara Seras 17 GA Kubami P
Opp Joshi's Radway Sussum,

Kothrug Pung - 411038

Permanent Acdress

Fiat Mo 8 Priyanjal, Lane No 8 | Dananukar
Coiory. Kolbrud, Pune - 411038

Email suni nanal@karycs com

Cordact (30 25468285
BBIPA LGP O B201 T8 580

& | LAST DATE FOR SUBMiISSION
QF CLAIMS

5" Juty 2022

Notce  hereby given that the Dafater Consultants Private Limded has commenced
- voluntary liquidation on 8th June 2022

 Tha stakeholders of Dafater Consultants Private Limited are hereby calied upon to subrmd
- & proof of their clasms, on or before Sth July 2022 to the higuidsior at the address
- mentioned aganstitem 7.

- Thefinancsal creditors shall submst their proot of claims by eSectronic means onty. Alf other
. stakeholders may subeit the proof of claims in person, by post or by eleciromc means.

| Subvriission of false or misleading proofs of dlam shad atiract penalles.

Sdl-

Sunil Gajanan Nanal

Date : 08/06/2022 Liguidator
Place : Pune IBBLIPA-002P-00194/2017-18/10560

g




